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New Delhi, the 20t]1 NOI ember. I (.I}):"

~.O. 877(1::).-Where'''' in nur-arancc (If the-
gl1<IIH!C {If ktlns bcl wrvn thl' (;,·\,'1"1111)('1'1 of l n-Iia
and 'tIle Asia-Pacific Tclcconnuunirv. il j, lil'Cl''';lry.
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10 thl: Asiu-Pacific Telccummunity, it~ in-
kra:1liOl. recruited officlals and experts :\Ii,; re·
prc.".:nlali\"l"~ of its members. privileges and imruuni-
til~ in IIHJi;a ximilar tu those contained in Illc Schedule
1() t hr l i"ikO :-'atiuns (Privileges and hurnuniticsj ACI,
]947 (,H. (lr 1947);

MODIFJCATIONS

",'W, therefore, in exercise of the powers conferred
by Section 3 of the said Act, the Central Guvcrnmcnt
IIrr~'hy declares that the provisions set out in Ih~
:khedllk to the said Act, With the exception pr Ani-
ek V[1. Section 24, shall apply, mutatis mutandis, 10
'''' Asia-Pacific Teleeommunity, its . inrcrnationally
Jh'rdilcd officials and experts and representatives o(
it- 'lrrnhcrs, with 'the following modificutions.
JI:.IIII..!1

~II he Schedule to till' said Act :-
U
1. For the words "The United Nations" \\ hcrcver

they occur, the words "Asiu-Paciflc Tclccornmunity'
shall ill' substituted;

2. In Section IIJ, for the word "The Sccrctarv-
General" the word "The Executive Director" shall he
subsritutcd.
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